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The 13t April 2020
No. 5 UD/Gathan-07/2016-1485/UD&HD---In exercise of powers

conferred by section 3 (1) (a), 4, 5, 6 and 8 of the Bihar Municipal Act, 2007
(Bihar Act, 11,2007) the Governor of Bihar desires to publish the following
draft order, which is published for the information of those who are likely
to be affected by it and notice is hereby given that the said draft would be
considered within a month from the publication of this notification.

Objections/Suggestions received through the concerned District
Magistrates/Divisional Commissioner during the draft publication will be
considered under section-5 of the said Act.

Draft Order

No. 5 UD/Gathan-07/2016-1485/UD&HD ---In Exercise of powers
conferred by section 3 (1) (a), 4, 5, 6 and 8 of the Bihar Municipal Act, 2007
(Bihar Act, 11, 2007) the Governor of Bihar declares that for the purpose of
the said Act, it is necessary to make an administrative provision and to
enforce the provisions of the said Act in the following areas falling under
the area of Nagar Parishad Sitamadhi, Nagar Panchayat Dumra and nearly
17 Mauza in the District of Sitamadhi whose boundary are noted below:-
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(a) Name and Thana No. of included area
Sl. No. Name of included Thana No.
Urban Local bodies
and Mauza

1 Bhawdepur 258

2 punoura 260

3 khadka 311

4 Madhuban 310

S Talkhapur 323

6 Paraspatti 352

7 Simra 326

8 Khairwa 261

9 viswanathpur 353

10 Madhopur Raushan 357

11 Bhagwatipur Amghatta 322

12 Rajopatti 315

13 chackmahila 314

14 mehsoul 316

15 Mohanpur 317

16 Bariyarpur 318

17 Bharokothi 321

18 Nagar Parishad 315, 258, 259, 212,

Sitamadhi 213, 316
19 Nagar Panchayat 323, 324, 353
Dumra
(b) Boundary of area
North Bhawdepur border Lakhandei river, Mehsaul,
Mohanpur and bariyarpur revenue Mauza border
South Punaura, Khadka, Madhuban, Talkhapur,
Paraspatti and border of Simra revenue Mauza

East N.H. 77 in Paraspatti, wiswanathpur, Madhopur

Rausan, Bharo Kothi and border of Bariyarpur
revenue Mauza
West Bhawdepur, Khairwa and border of Punaura
revenue Mauza
This area will be called Nagar Nigam Sitamadhi.
2.This notification shall come into force at once.
By the order of the Governor of Bihar,
K.D. Projjwal,
Deputy Secretary to Government.
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